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Central Administrative Tribunal
Principal Bench: tHaw Delhi

0y No. 2757 /2001
Maw Delhi this the 1lth day of Octobear, 2004
Hon’ble Shri S.A.T. Rizvi, Member ()

1. %hri Bail MNath,
3/ Shril Laxman,
2o 371, Krishi Kunli,
Twpe=-11, PUSA,
New Delhi-1l0032.

2. Shri Umesh Singh
g/o Shri Rameshwar Singh
CeF7, Sector—24,
Rahini, Delhi-&8%.

~ppplicants
gy advocate: Shri Sundheshwar Lal)x

YVarsus
b 1. Union of India
Through its Director General,
Indian Council of Agriculture Research,
kirishi Bhawan, New Delh-110001.
7. The Drector {Admn.),
Delh Indian sgricultural Research Institute,
PUSA Campus,
Meaw Oelhi-110012. ‘
~Raspondents
ORDER_(Oral)
?
‘: Meard the learned counsel. He is permitted to

withdraw the present 04 with liberty. Present Da s

(KRl ~
(3.A4.T. Rizvi)
Member (&)

accordingly dismissed as withdrawn.




